




















































 

IN THE NATIONAL GREEN 
TRIBUNAL, SOUTHERN ZONE, 

CHENNAI BENCH 
 

O.A. No.  35 of 2025 
 

 
 

E. Ashok Kumar 
… Applicant 

 
Versus 

 
 

The Ministry of Environment, Forest 

and Climate Change, Govt. of India  

…Respondents 

 
 

 
COUNTER ON BEHALF OF 

THE 9th RESPONDENT 
 

 
 
 
 
 
 
 

Chamber 28 - Advocates & 
Solicitors 

 
M/S. Rahul M Shankhar 

(Ms.1240/2018) 
Chandini Pradeep- Kumar  

(Ms. 1929/2019) 
M. Aravindan  

(Ms. 8992/2022) & 
Avanti Balachander  

(D/3442/2021) 
 

rahul@chamber28.com 
9789001594 

 
COUNSEL FOR 9TH 

RESPONDENT 


